
BEFORE THE NATIONAL GREEN TRIBUNAL, 
PRINCIPAL BENCH, NEW DELHI 

 
ORIGINAL APPLICATION NO. 258 OF 2026 

 
IN THE MATTER OF: 
 
News Item Titled "Study Flags Overlooked Danger Posed By Hanging Glaciers On Mountain Slopes in Central 

Himalaya" Appearing in the Hindu Dated 20.04.2026 
          

MEMO OF PARTIES  

News Item Titled "Study Flags Overlooked Danger Posed By Hanging Glaciers On Mountain Slopes in Central 
Himalaya" Appearing in the Hindu Dated 20.04.2026 

       
VERSUS 

 
1. Ministry of Environment, Forest and Climate Change, Dehradun  

25, Subhash Road, Dehradun -248001 
Email: moef.ddn@gov.in                                                      Respondent No. 1 
 

2. Central Pollution Control Board 
Through its Member Secretary 
Parivesh Bhawan, East Arjun Ngar, New Delhi-110032  
Email: mscb.cpcb@nic.in                                Respondent No. 2 
 

3. Uttarakhand Tourism Development Board  
Pt. Deendayal Upadhyaya Paryatan Bhawan,  
Near ONGV Heliped, Garhi Cantt, Dehradun, Uttarakhand-248001 
Email: publicityutdb@gmail.com / touristcare.uttarakhand@gmail.com            Respondent No. 3 
 

4. National Mission for Clean Ganga 
Through its Director General, 
1st Floor, Major Dhyan Chand National Stadium, 
India Gate, New Delhi-110002 
Email: dg@nmcg.nic.in                               Respondent No. 4 
 

5. Department of Urban Development, Uttarakhand 
31/62, Rajpur Road, Dehradun-248001 
Email: directorudd@gmail.com                   Respondent No. 5 
 

6. National Institute of Hydrology 
Through the Director 
Roorkee, Uttarakhand-247667 
Email: dir.nihr@gov.in                                                                                                        Respondent No. 6 

  


